Annexure

Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016

(Amount in %)

SL | Category of creditor Summary of claims Summary of claims Amo |Amount | Amount Details | Remar
No. received admitted unt of claims|of claims in ks,
No. Amount No.of |Amounto f of not under | Annexure | if any
of claims | claims conti | admitted |Verificati
clai admitted ngen on
ms t
claim
s
1 | Secured financial creditors belonging to 2 8,23,18,222.32/4 2 8,18,96,947.32/- 0 4,21,275/- 0 Annexure 1 -
any class of creditors
2 | Unsecured financial creditors 1 1,29,39,09,884/- 1 1,29,39,09,884/- 0 0 0 Annexure 2 -
belonging to any class of creditors
3 | Secured financial creditors (other 0 o0 O 0 o0 0 0 NA -
than financial creditors belonging to
any class of creditors)
4 | Unsecured financial creditors (other than 0 O O o O 0 0 NA -
financial creditors belonging to any class
of creditors)
5 | Operational creditors (Workmen) 0 Oq O O O 0 0 NA -
6 | Operational creditors (Employees) 11 98,05,160/{ 11 98,05,160/4 0 0 0 Annexure 6 | Attached
7 | Operational creditors (Government Dues) 0 0 O 0 O 0 0 NA -
Operational creditors (other than 2 2,76,05,400/- 2 2,76,05,400/- 0 0 0 Annexure 8 -
Workmen and Employees and
Government Dues)
9 | Other creditors, if any, (other than 0 0 0 o O 0 0 NA -
financial creditors and operational
creditors)
Total 16 1,41,36,38,666.32/- 16 1,41,32,17,391.32/- 0 4,21,275/- 0




Annexure — 6
Name of the corporate debtor: Owais Metal and Mineral Processing Limited; Date of commencement of CIRP: 13/08/2026; List of
creditors as on: 05/09/2026

List of operational creditors (Employees)

(Amount in%)
SI{ Nan Name Details of Details of claim admitted Amount | Amount | Amount Amount of |Remarks,
No| of empl claim received of contin- [ ofany | of claim | claim not|if any
authg| -oyee gent claim | mutual | under admitted
sed o dues, th | verifica -
repre Date of |Amount |Amountof| Nature [Wheth % of at may | tion
nta- receipt | claimed claim of claim | er voting shar be set-
tive, i admitted relate | ein CoC, off
any d if
party | applicable
9
1 - [Neelu 26/08/2026 | 2,70,000/- 2,70,000/-] Unsecured [ No - 0 0 2,70,000/- 0 -
Dhakad
2 - |Priyanka | 02/09/2026 | 5,96,880/{ 5,96,880/ Unsecured [ No - 0 0 5,96,880/- 0 -
Karki
3 - [Divya 27/08/2026 | 4,50,000/- 4,50,000/-] Unsecured [ No - 0 0 4,50,000/- 0 -
Bharti
Goswami
4 - |Dipika 27/08/2026 | 5,96,880/- 5,96,880/-] Unsecured [ No - 0 0 5,96,880/- 0 -
Chouhan
5 - |Dr. Trapti |27/08/2026 | 8,00,000/4 8,00,000/- Unsecured | No - 0 0 8,00,000/- 0 -
Pathak
6 - |Pratibha 27/08/2026 | 44,71,000/-| 44,71,000/-] Unsecured [ No - 0 0 44,71,000/- 0 -
Dubey
7 - |Sapna 31/08/2026 | 8,18,400/- 8,18,400/- Unsecured | No - 0 0 8,18,400/- 0 -
Panchal
8 - [Sufiya 27/08/2026 | 4,05,000/- 4,05,000/-] Unsecured [ No - 0 0 4,05,000/- 0 -
Mehazbee
Khan




9 Pooja 27/08/2026 | 3,00,000/- 3,00,000/-] Unsecured No 3,00,000/-
[Panchal

10 CS 27/08/2026 | 2,97,000/- 2,97,000/-] Unsecured No 2,97,000/-
[Vishakha
Rawal

11 Saloni 27/08/2026 | 8,00,000/- 8,00,000/- Unsecured No 8,00,000/-
[Asawa
Total 98,05,160/- 98,05,160/- 98,05,160/-




